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Yes, Sir. The country has attained self-suffi-
ciency in Diptheria, Tetanus and Triple anti-
gen Vaccines for supply to the Immunization
Programme.

National Health Programme

6178. SHRI RAJ KUMAR RAL: Wilithe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether Government have provided
the list of the National Health Programmes to
the expert committee for identification of
drugs for Category-| of the Drugs Price
Control Order,;

b) if so, the names of the National
Health programmes;

(c) whether Government have not in-
cluded the Mental Health and Diabet~s
Control Programme in the National Health
Programmes; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJKHAPARDE):
(a) to (d). The list of National Health Pro-
grammes provided to the expert Committee
for review of drugs listed in Category-1 of the
Drugs Price Control Order, 1987 giveninthe
statement below. Mental Health and Diabe-
tes Control Programme were not identified
by the Director General of Health Services
as National Health Programmes from the
angle of drug price control.

STATEMENT

List of Programmes identified as National
Health Programmes by the Ministry of

Health and Family Welfare
1. National Malaria Eradication Pro-
gramme,
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2.  National TB Control Programme.

3. National Filaria Control Pro-
gramme

4.  National Programme for preven-
tion of visual impairment and con-

trol of blindness.

5. Diarrhoeal Diseases Control Pro-

gramme.

6. National Goitre Control Pro-
gramme.

7. STD Control Programme

8. Universal Programme on Im-
munisation.

9. National AIDS Control Pro-
gramme.

10. National Leprosy Eradication Pro-

gramme; and

11. National Family Welfare Pro-
gramme including Mother and
Child Health.

Finished formulations allowed for
import under OGL

6179. SHRI RAJ KUMAR RAI: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether anumber of finished formu-
lations which are being produced in the
country are allowed for import under the
Open Central Licence on the recommenda-
tions of the Ministry of Health and Family
Waelfare; and

(b) if so, the names of all such medi-
cines?

THE MINISTER OF STATE IN THE
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MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPARDE):
(a) and (b). The import of finished medicines
is decided by the Chief Controller of Imports
and Exports, Minister of Commerce. The
recommendations made by the Ministry of
Health and Family Welfare are also taken
into consideration.

List of finished drug preparation, life
saving and anti-cancer allowed for import
0.G.L.isgiven in list of Appendix-6 of import
and Export Policy 1988-91. Drugs included
in this list are either not manufactured in the
country or are not manufactured in adequate
quantities.

11.38 hrs.
[English]
(Interruptions)

MR. SPEAKER: Don't shout. One by
one. Please don't shout.

(Interruptions)

SHRI G.S. BASAVARAJU (Tumkur):
Yesterday, Karnataka Express was involved
in a serious accident..(/nterruptions)

MR. SPEAKER: We are having a state-
ment at 2 0" clock or 2.30. And then, we will
discuss that. | have got it.

(Interruptions)

MR. SPEAKER: Not like this. | do not
like this. | will allow you when your time
comes.

(Interruptions)

[ Translation)

MR. SPEAKER: Come what may, | will
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not allow you, if you go on shouting like this.
(Interruptions)

[English]

MR. SPEAKER: This hon. Members is
not allowed. If | allow you, then you say. |
have not allowed you yet.

(Interruptions)
[ Translation)

MR. SPEAKER: You speak only when
| allow you. Why do you behave like this? If
some thing is wrong there, you aiso doing
wrong.

[English]

SHRI C. MADHAV REDDI (Adilabad):
Sir, because of the dock workers strike,~1 a
sarious situation has arisen....

MR. SPEAKER: We are having a state-
ment after this.

Shri N.V.N. Somu (Madras North):
About one lakh twenty five thousand work-
ers are on strike...

[ Translation]

MR. SPEAKER: Please wait. whatever
will be done it will be according to the rules.
We are going to have a statement and then
we can discuss it.

[English]

Whatever can be done, cab be done
legally.

SHRI N.V.N. SOMU: “overament

should be a model employer.

MR. SPEAKER: We are going to have
statement and then will discuss it.





